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| ) THE HIGH COURT oF MANIPUR

ated the 17th December )2018
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No. HCM/1/96[I§ENCH/«2€,(¢ ”z‘ A’s ch,rected Ju s hereby informed to all the
.,: A1 ’ ' by j -
learned counsel a'nd_ concer ned partles that ghere v&ﬂ be single bench vacation courts

4 o i’
on 29Lh Decemi:ér?OlS (Satwday) of the Hon’bﬂ{g ‘Mr. Justice Kh. Nobm Singh

'!7_~,1l'.v r ; " ;
at 10.30 a. m and Hon’bl9 Mr Jus;ice LanuSu.ngkum Jamir on 8th January,

& !‘.

2019 (Tuesday) atZ-OO pm. t A g ,
; ,'_. B o A "i .

F|I|ng of‘ urgent matters pertalmng to CIVIL and crlmlnal will be allowed on

28" December, 2018 (Frlday) and the 7th January, 2019 (Monday) from 10:30 a.m.

to 2:30 p.m. for the above mentlonid Vacatlon Courts
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A ( R.K. MEMCHA DEVI )
e . . . 48 REGISTRAR (JUDL.)
Copy to :-
%
1. The Advocate General Govt of Manipur.
2. The Govt. Advocates, Govt. of Manipur.
3. The Reglstlar Admnmstratuon & Vigilance, High Court of Manipur.
4. The Pre5|dent ngh Court Bar Association, Mdmpur Fo kil sk mabion b eireul
5. The Pre5|dent AMBA, Mampw : - ; o the /GCII’I.IGU’ members
6. All the Jt. Reglsbars High'Cburt of Manlpur o
7. All the Deputy, Registrars, ngh Court of Manipur.
8. The Principal Secretary to Hon'ble The Chief Justige, High Court of Manipur.
9. All the Assistant Registrars/L.R.O./5r. Grade c;temagrapher High Court of Manlpur

10.The P.S: to Hon'ble Mr. Justice. Lanhusungkum Jamlr

11.The P.S. to"Han'ble Mr. Justice Kh: Nobin Smgh

12.The P.S. to Regis trar General, High Court of Manipur.

13.The P.S. to Registrar (Judncnal), High Court of Manipur

14.The System Ana|yst High Court of Marupur for uploadmg the same to the official
website.” .. :

15. All the Superintendents, High Court of Mampur ;

16. The Court Masters, High Court of Mampur

17.Guard F||e/Ord.er Book.

18. Notice Board,

19. Concerned fife.
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